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Srinagar' the lgrh of Dcccmbcr' 2022

s'o.698.-lnexerciseolthcptlwersconlirrcdhysub-scction(l)()l.st.cli1ll1
l() ot'the Code ol Criminal p'ot"au"' 1973' thc Coucrnmcni helch;- appoirrt Mr lrrlrir

Musral.a Malik. JKAS. Addirion;- b.puty cornmissioncr. l)oonch to bc an lixccutiv':

Mapisrra(e. who shall .*.r.irJ'rir IhJ'ii,,,u.r, ot' an I-lxccurivc Magistratc ri ithirr lri.'

tcrr-noria I .iurisd ict ion o f District Poonch'

Thc Covernment turther in exercisc ol'thc powers conl'erred by sub-scction' (2 ) ol

Ec(ion 20 ol'the said ."0. 
'ppoi*'-ihe 

atbresaid Esccutivc Magisrratc as Additiorrri

l)istricr Magistrare rvirhin f,,, lilri","i-'',.,.. riti."1f Disrrict Poonih tv.o shall havc .ll

if,.'pot*,.o if District Magistrate under thc said code'

By Order of the Government of the Jammu and Kashmir

No. I -aiv/[)owr/28 I 2022- I 0

( opy to the :-

lhe Covernment Cazette '

SO section. DePartment of Law'

lnchargc Website

Concerned tl le

No t ificat ion

sd/-
(Achal Sethi)

Secretary to Government'

Datcd: -19 - l2- 2022

Justice and Parliamentary Allairs' (W 7'S (')

tq ,-

Conrmissioner Secretary to Covernment' Revenue Departmcnt'

i,riri'i..t.irtrtlaril. uinluty or tln'nt A l'lairs' Covernrrcnt of' lndia

Divisional Commissioner' Jammu'

Disrricr Magistrate. poonch. ffri, L *itfr ref'erence ro his lettcr No. DMP/5807-08 datctl

liiir.l',i1;.r.r, covernment press. Jammu for pubticarion in an extra ordirrarf issuc .l'

I
( Khurshced Ahnrad llh

Additional Sccrctary to Oo crnmcnt!


